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SHR1 GURUDAS DAS GUPTA: Sir, there
is no assurance thai the Government will not
bring an Ordinance. Protesting against the
policy of the Government, we are walking out.

[At this stage, some hon. Members left the
Chamber]

sft Olewe Wellw : WUy "Gy, WA
RIS AMFET & IR | T W& oY | g0 enfesiv
& faRig & € ¥ T T2 gon % 9ed dear @
5 faat of amell oiR #=ft #RIgar wacht € % &w
a1 TEY o | 1T 3nfE=¥T &1 9 garell <&
2..89 % W ¢ & 9o o el 3k ey e
AT 78T 918 &I ¥ | I8 AThd o Dl gl B 8
2 | 519 JATqPT GgH BINTT T IATY HIIA GG,
ST 3MYBI agHT I8! BN Al AT DI 8!
AT . .(TFEF)....

SHRI S.R. BOMMALI: Sir, my name has
been mentioned. Onterruptions)

SHRI S. VIDUTHALAI VIRUMBI (Tamil
Nadu): Sir, we are also not satisfied with the
reply of the Minister on this issue. So, in
protest, on behalf of the DMK party, we are
walking out.

[At this stage, some hon. Members left the
Chamber]

SHRI S.R. BOMMALI: Since I was in the
Cabinet, my name has been mentioned by the
hon. Minister I would like to say: "Yes, the
Government has the power to bring an
Ordinance. We don't deny it. It has an inherent
power to do so, whenever it is worth. Let the
hon. Minister say that she wants to bring an
Ordinance about the Prasar Bharti Bill. Let her
say that. (Interruptions)

DR. MANMOHAN SINGH: Sir, I have
listened with great respect to what the hon.
Minister has said. I am very sorry to say that
she does not carry conviction with us, and as a

[RAJYA SABHA]

by Minister 20

mark of our protest, my party is going to walk
out.

[At this stage, srnne hon. Metiers left the
Chamber]

SHRI S.R. BOMMALI: Sir, we are also
walking oulJ in protest.

[At this stage, some hon. Members left the
Chamber]

DR. BIPLAB DASGUPTA: We are also
walking out in protest.

[At this stage, some hon. Members left the
Chamber]
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MR. CHAIRMAN: Now the Minister of
Home Affairs is going to make a statement.

STATEMENT BY MINISTER

Killing of Innocent Civilians by Militants in
Chamba District of Himachal Pradesh

THE MINISTER OF HOME AFFAIRS
(SHRI L.K. ADVANI): Mr. Chairman, Sir, a

shocking report has been received yesterday
from Chamba District in Himachal Pradesh.
Two tragic incidents of Killings of innocent
civilians by suspected Pakistan sponsored
militants have occurred in the early hours of
August 3, 1998.

Information has been received from the
Police of Chamba District in Himachal Pradesh
that 26 persons were killed and 8 injured in
Kalaban area under Pplice Station Tissa of
Chamba District. It is reported that the barbaric
act was committed by some militants in the
early hpnrs of 3rd August at about 3.00 A.M.
The Kalaban area is adjacent to Bhadarwa area
of Doda District. J&K Police immediately
despatched the police party for th- scheme. The
DGP and SP, Chamba, proceeded to the site as
did the Chief Minister of Himachal Pradesh.

In another incident at about 1.30 A.M. on
the same night 9 persons were killed and 3
injured in village Satrindi, District Chamba.
This area also is close to Kishtwar Tbhsil of



21 Statement

District Doda in J&K. In this case also, the
hand of Pakistan sponsored terrorists is
suspected.

Joint Army and Jammu & Kashmir police
teams from Bhadarwa and Kishtwar have
launched search operations in the adjoining
areas of Jammu. The Special Secretary in the
Ministry of Home Affairs in charge of J&K
Affairs and DG, CRPF, have proceeded to the
spot. The Defence Minister also has today
gone to Jammu & Kashmir State. The
authorities of the two States of Himachal
Pradesh and J&K have been asked to act in
concert and to take firm measures to deal with
the elements who have targeted innocent
persons in such a brutal manner. Government
have contacted the Chief Minister, Jammu &
Kashmir, and have also spoken to Jammu &
Kashmir Governor. The Chief Minister of
Punjab has been requested to spare some
Punjab Armed Police for use by Himachal
Pradesh in Chamba.

I am sure that agust House would join me
in expressing grief at these killings and in
condemning those who committed these
outrageous acts.

MR. CHAIRMAN: Now the Members can
seek clarifications.

Shri John Femandes.

SHRI JOHN F. FERNANDES (Goa): Sir,
we know about the incident at Doda on
Sunday, the 26th and we were expecting that
the militants, as there was a pressure in. Doda,
would be on the run, on the hot pursuit. The
Home Minister had been repeatedly
mentioning about the proactive step that he
was intending to take, and he did mention that
he is not on the hot pursuit, but we feel that
there was a lack of coordination between both
the States of Jammu & Kashmir and Himachal
Pradesh. This incident took place in Chamba
bordering the Doda District. Sir, there was a
failure on the part of the Coordination
Conunittee of the Home Ministry vis-a-vis to
have a proper liasion with the State of
Himachal Pradesh and the State of Jammu &
Kashmir. TTiese see the soft targets. We know
that this will continue because we have just
ended the SAARC Summit and the United
Nations General Assembly is about to meet in
mid-September. These are seasonal
occurrences. But what I fail to understand is
why the Home Ministry is not putting its
machinery in order. It is not a question of
fighting Eoilitancy only in Jammu & Kashmir.
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We have to fight militancy on the periphery of
that State also because nothing has been
earmarked. The boundaries are not marked
between the two States. So, you cannot blame
the militants alone because they are not aware
of where they ars fighting. So, it is the duty of
the Home Ministry to coordinate with both the
States. That has not been done. So, I would
like to know from the Home Minister whether
he will have a machinery of inter-Slate police
of the bordering States of Jammu & Kashmir,
Punjab, Himachal Pradesh and other
neighbouring States so that he can fight
militancy with a coordinated effort. That was
not there. That was the main problem. That is
how they have hit on the soft targets.

The road which was constructed by these
labourers was an important road because that
was an alternate route to the main road which
was blocked and blasted by terrorists off and
on. The terrorists were agaisnt the
construction of this road because they knew
that it would be very difficult for them to
operate. In spite of knowing the strategic
importance of this second road which was
constructed, why was security not provided to
these poor labourers? Moreover, this road was
built by the Border Roads Organisation which
is an organisation under the Army. This was
not constructed by a civil contractor. Why was
the Array not used to give protection to these
poor labourers who were working there? I
think that was a failure on the part of the
Government. I hope the Government will
respond to it.

SHRIMATI CHANDRESH KUMARI
(Himachal Pradesh): Sir, we are all well aware
"that Himachal Pradesh has been the only
peaceful State in the northejn region and that
Himachal Government, whether it had a
Congress Government or BJP Government, has
been repeatedly requesting that additional ;
security forces should be sent to that State so
that terrorists would not creep into Himachal
Pradesh. According to The Indian Express the
hon. Home Minister has admitted that it was
feared for quite some time that terrorists were
coming to C-iiamba and they were expecting
this sort of reaction. So many innocent people
have been killed there and the Government is
turning a deaf ear to it. The Government was
not even looking into the issue. Just a week ago
Shri Ghulam Nabi Azadji raised an issue that in
Doda so many people were killed. This
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is the fourth incident which has taken place in
this region. So far the Government has done
nothing about it. I think the innocent people's
life is just like the life of flies to the
Government and they are not bothered about
it. I feel that the Home Minister should either
take strict action on this and secure the life of
the poor people in this area or give his
resignation because if he cannot give security
to the people of India, he has no right to be in
his chair. I would like to know from the hon.
Minister what steps he will take. The Jammu
and Kashmir Government and the Himachal
Government have been repeatedly asking for
additional forces. But no additional forces
have been sent to Himachal Pradesh so far.
What are the steps that he is going to take to
secure the life of the poor people, who come
there from other States to work, and improve
the security in border areas? I personally feel
that not only Himachal Pradesh but also every
border State which is connected with the
terrorist activities should have additional
forces so that security is given to the people of
those areas. Thank you.
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SHRI V.P. DURAIS AM Y (Tami Nadu):
Sir, the gruesome killings of 35 innocent
labourers by the suspected Kashmiri terrorists
in the wee hours yesterday and the
indiscriminate firing at labourers by the
militants with automatic weapons show the
extent of fnistration among militants. Now they
have been cornered in Jammu and Kashmir.
That is why they are targeting the people in the
State of Jammu and Kashmir and the State
adjacent to Jammu and Kashmir. I appreciate
the Police team of Himachal Pradesh for
arresting the top militants.

I would like to make a suggestion. There
should be a cohesion between the Central
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Government, the Jammu and Kashmir
Government and the Himachal Pradesh
Government in dealing with the militants and
in foiling their attempts. Militants want to
create an impression that Jammu and Kashmir
is a disturbed area. The Central Government
should reinforce the police strength to control
the militants in Jammu and Kashmir and
Himachal Pradesh. The border areas between
the two States should be strengthened and
more Police checkposts should be set up.
Thank you.

DR. KARAN SINGH (Jammu and
Kashmir): Mr. Chairman, Sir, in the last week
or ten days there has been a marked
deterioration in the situation vis-a-vis
Pakistan. I was in Leh last "Hiesday and that
was when the firing began in the Katgil area
There has been very extensive, unprecedented,
firing over the last five to seven days. A lot of
people have been killed. I think our forces
have also responded and a lot of damage has
been-eaused. On the one hand, we have the
firing on the Line of Actual Control and, on
the other hwd, we have these militants, these
terrorists; operating with great ingenuity. I
have represented that area for 18 years in Lok
Sabha. The Doda district and Himachal
Pradesh are so closely intertwined, whether it
is Bhadarwah or Kishtwar, that the
Constituencies are virtually merged with each
other. Obviously, what is happening now is
that the militants who were in the Doda area
are beginning to move to Himachal Pradesh. I
have two or three suggestions which I hope
the Government would keep in mind.

Firstly, the Bhadarwah-Chamba road
which was started a long time back does not
yet seem to be fully operative. That is an
imporant link. If that road could be operative
then it would expedite the movement of
security vehicles. Army vehicles and civilian
vehicles. Militants don't use the main road.
They use tracks. That road has been held up
for a long time. It is an inter-state road. It was
started 20 years ago. To the best of my
knowledge, it is still not fully operative. Some
bridges are to be built. That is one area which
needs to be attended to.

Secondly, for 20 years there has been a
proposal to set up a cantonment in
Bhadarwah. The land has 'been acquired. I
cannot
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understand why successive Govenjments in
India—in fact, I have been taking it up for the
last two decades with successive Defence
Ministers—have not yet proceeded to
construct the cantonment in Bhadarwah. If
there was an army cantonment in Bhadarwah,
it would give a very good base for operation
that need to be taken in that area. So, apart
from strengthening other security measures, as
the Members have suggested, I would suggest
that these two concrete steps be taken
immediately in consultation with the Jammu
and Kashmir Government and the Himachal
Pradesh Government and the whole area be
kept under strict vigilance.
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Are you prepared to introspect the policies
being pursued and being projected by you, your
Government and your party people?
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This House is equally important. This is
not subordinate House (Interruptions)

SHRI SIKANDER BAKHT: I will be take
notes (.Interruptions)

SHRI GHULAM NABIAZAD: The who
Government is taking notes all the time and it
not doing anything,
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6
SHRI GHULAM NABI AZAD: It is a vei
serious matter. ...{Interruptions)... This hide
an seek process will not  do.
...(Interruptions)...
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...(9Y)...you will have to decide, the
Home Ministr will have to decide today
whether the ar capable of performing
or not. (Interruptions) If they are not,
they shoul
quit......(Interruptions)..... Either you perforr
of leave the Government. You cannot have
both (Interruptions) This  subject
related to the Ministry of Home Affairs
....(Interruptions) We are discussing
matter which is related to the Ministry of
Horn Affairs. If it had been some other issue,
we would have allowed him to go
....(Interruptions)
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MR. CHAIRMAN: We have noted the sense
of the House (Interruptions) Now, Shri
Bommai (Interruptions)

SHRI S.R. BOMMALI (Karnataka): Sir, this
is not a partisan issue at all. It is unfortunate
that terrorists are killing innocent masses is
this sensitive area. These activities have
definitelly increased after coming into power
of this Government. The facts and occurrences
are a proof of it. I know that it has been there
for the last ten years. It started in Kashmir

Valley, Punjab and the North-East. Now it has
come to Himachal Pradesh. It is very
unfortunate. I know the sincerity of the Home
Minister. He immediately went to Doda after
an incident there. As has been said, he made a
very effective and powerful speech. He was
moved by that incident. He assured all
protection to the innocent people. He also
made a mention of a plan of action in
coordination with other Departments. He went
to the extent of saying, "If we cannot defend
innocent people, we have no right to rule this
country." He himself said it, if I remember
correctly. Having said so, Sir, everyday we are
discussing this matter in this House. One day
it was raised by Vijay Kumar Malhotraji, one
day it was raised by Ram Gopalji, one day it
was raised by Ghulam Nabiji and everyday we
are debating it. One day you yourself, when
the Prime Minister was in Colombo, directed
the Government to send a message to Prime
Minister regarding what is happening in Doda
so that he could discuss this with his
counterpart, the Prime Minister of Pakistan.-
We have done all that. We are getting
assurances here. But, everyday, innocent
people are being massacred. Is it not a failure
on the part of the Government? I wanted to put
it in a very mild term, whether the hon. Home
Minister has any moral right to
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continue in office when ail this bloodshed and
massacre is continuing everyday. I leave it to
hinK to answer. Thank you.

PR,,ARUN KUMAR SARMA (Assam):
Mr. Chairman, Sirj* during the recent days, the
killings and subversive activities have been
there very much in different parts of the
country, Tlie happenings of yesterday and the
unbelievable way of collapsing a building is
also a point of suspicion. The activities in
Jammu and Kashmir, its neighbouring States
and the series of bomb blasts in Mumbai and
also in the North-Eastern States resembles that
there is a definite hand of a foreign agency.
The statement of the hon. Home Minister also
indicated that it is suspected that Pakistani
groups may have a hand in the recent killings.
Mr. Chairman, Sir, it is not a matter of taking it
very lightly or in a casual manner that
everyday we have to hear statements on
different killings and happening in the country.
This is a serious matter. I am surprised how
our intelligence agencies could not be
successful in finding out the way and the
niethodology through which, in different parts
of the country, the foreign agencies have been

working. It is an utter-failure of the Home
Ministry. I must express one thing that under
Aiticlp 355, the home Ministry is taking more
interest in monitoring the activities of certain
States as to what they are doing. Is it not the
responsibility of the Central Government and
the Home Ministry to find out what kind of
external aggression is there and what kind of
external agencies have been working to
destabilise our country? Is it not the prime
duty of the Central Government, instead of
blaming the State Governments, what the
Assam Government is doing, what the West
Bengal Government is doing, etc., to send
troops from the Home Ministry to monitor
those activities? There is utter failure of the
entire intelligence agency in finding out that in
what way these subversive activities are taking
place in different parts of the country. That is a
matter of great concern. And also, there is a
discrimination that even some of the States are
not being provided with insurgency relief
expenditure which was committed by the hon.
Prime Minister. Sir, two States have been
given the security related expenditure but for
Assam and the Noith-Eastem States, it has not
been given. The States have been
overburdened with floods and other problems.
They cannot manage their affairs....
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MR. CHAIRMAN: It is not related to-this.
It is irrelevant.

DR. ARUN KUMAR SARMA: Sir, there
is external aggression from Bangladesh,
Bhutan and also from Myanmar. Some
definite activities are going on in all those
areas. I am saying this because it is a national
issue and it should be taken very seriously. I
also associate myself with other hon. members
that this should not be taken casually and a
mere statement will not help. We nuist have,"a
definite action plan to resist all those foreign
forces which are working in our country to
destabilise our country. Thank you.

it AR TR SIS W, I AH BTG
IR X HET A TR 9 TR $ A1 $I g@
IgaT 8 | § 9% dEal fF AR e & gt
|l Bl g 7L ©, oM § Jgl I8 P
Sy w9s 6 I8 erew wel gal, we $
fETe & 9w fRHTare U e § &1, <feh I8 §9IR
Re¥ & 8- I Hexdl Rt 17 fhafler R T |
IR"CY BT BR (Y B8 Y8l § wifd Uod 22
el ¥ faeell # g iR Uveq a8f & ©, aral
TR % AN ¥Ed & | HRIed, Hexal fefgae sier
PTG H TST BT & 3R 9ewaT foredr 3 Rk 17
fperfier g ok a8 Wt 9f% Wl sareT ©
SAfIT & 3=y TRYS fee 9 2-3 fhaiiiex
¥ el e ¥ | 10 B R S B A ©
Fifes g8 981 A P3 A1 A0 8 b © |
AEIGY, TaT R wexdr — A IHI Uh [ &
foa7 fidisT & | R U 1<l © 3R T el
TR B arell | W 60 IRHT & ATSI-AT8 WexdT
% <91 A gU § 3R =41 & 9ERaT 6 gU B | Wexal
4 fraes amarel & srfd 50 URdie f&g 3R 50
YT & 8 | H 981 999 A Wl S M A
T § 3R ot o@ o da1 § golRi g g,
IR SN SOIdRT Bl BIedy, U 22 ATell ¥
o & wexar F ot g, gaferg o9 i faem
[T T ITfCraTiE & SolaRiN 814 &, 97 aTall &
i oR H o SR S g | A 981 b 8% g
3IR B T8 T § 39IeTY 31 SR1 g & |

ABIGY, 1994 H TAR S 3T W IMAHaATG
P IOTE A TR 1100 IS HITHR AT o |
<9 ah Rafaet vfdeem ffres oo Rma 9 §
STl | o7 | 39 GHY 3MAHATG HI IoTg o 10-
11 3MEH AR Y & | g1 RSfegae vefifrg e
B IRE A A A & g1 A9 frer fb 1100
feg




45  Statement

d ugdl 2 | H gl 9 9o el e, S
= =1 ug=n ok da1 ¥ 98 werel W SR fiR
iU @41 | 39 TRE 36 fharier ggelt iR
MR T®T # TH o § =@ iR ST 1100
fielISt o1 it S & fog 7oigR fear | 89
SRT o1 < 1T off — e o 8 6 98 AR
BRI & WY, TR STP] B qEN & oY ST
fam Sy SR TR S@! Sllbd Al Wt 3R
fafesw & oY | §9 92} Fa1 & STH! Pal b 24
TS & 3SR A TH1 1ol B Qe RIS | §9
g7 & fethe et 3 91 &Y 3R 24 €S & 3fav
BRI I9 AP A g g 3R AT g8f ggdl 3iR
31 3T & 3fex 3fa” g9 1 S 1100 f&g ol
B G 39 TR gell fordn | HeIey, 99 9
& IR Sl U1, T8 Bl T Ta-He o Bal 6

[4 AUGUST, 1998]

by Minister 46

PR 8 AP Ruge 71 & 89N 819 4 §©
TE 3T | 37t A 6 TR S HE M & 3SR 8 Y
T 20 @1, 25 @RI, 30 |NT, 35 ST AR Y |
HIT 571 S HEMI 9 U IR W1 BH1 AT 1d $10
T B IR 7 ft AR B, 20 AT BE AR
AR B 71? DI B! Ferar — e 127 7 a7
T AT A1 IR € | H 9 §@ S A1 e dredr
g & o9 st TR & 95 S 8 I 7,
BN BT & B 3R Sue forg § 7wy &)
fTHER o § RIfd 98 g 8, 98 g
PRAT 8 3R T8 FH1 SN, o1y w19 Srel f$fgae Y
1 1 I el o1 6 319 BIS BTaaT a1 BT 3iR
IR IT WHR AT §F AT ARN BT TETHHS Tet
T | T Al TP WRBR TAT BT DIS 8B Tel
2, At S9F 91 I e SRS & | 89 3masd!
TRT H < X2 B, 3MUBI G WUIE T R B b

B9 6 HEM & oIy oot 712 § g | #9 faeH
far amy 15 &9 & fog Y, ¢ 78N @
deew § gg 6 | Tae 1 15 T & forg
TS < T 1 3 v aeh 1986 ¥ P AR & o
H T 30 S IR, IW Bl SRIATA Y, GG
W ST b PO EoT ANl 3 HITTBR Teb HEM
3SR 3R S & gdTel fhy 3f¥ a8t & ol &
Q6 WM & TS BT qud dalawa BT |
HEIGY, W B Pl Aded I8 ¢ [P OfF WHR
PHRAT FATE & A1 B Abell | AR a1 e BRI
H 9179 T Hahdl 8 iR 3T 3R WWHR T8l &
a1 ATgde TR & ERT 84T HRIAT ST [ehell € |
H 39 999 HR by &1 ey 781 o,
B MAfReR e T, TSI 9t 98 T8l eral g,
AfpT a8t 45T EF & 1 A-1 S ®of 81 FhaT B,
I8 PRATE |

AT TIRAT ATEd, TH AT 91 439 38 57
39 fe71 49 B fafaex @ aiges i gardt feg
9, QIfh 519 AT B FReR = SiaTe feam ar
I < |aTel B S I_I AT & 6 | S
el &1 a1 e, g, RT 81 3 uierai
I o dfcdh 39 B MAemaex o # ort
far, 3 <41 989 g 3R Sre1 9 Rk 17
frarier 2, 4 39 @I i Sie1 1 8 g4dise
HIAT § 3R I8 ST BT YRAT 36 STIRA 2 |
®1 BM BT 2 3R IH M H 99 WU SISl
ffgae & & o oM oea & | gaferg 31T
e € foh 39 B &1 &3y % 9 qree o |
31l 519 d v A g, v 3 Ruae

AT, T R aifthsT 1 gffafea iy |
AT & HAT SN, & NI g5 arvery of,
TG oY O19 O 3T WRBR | T8l I, 8 IRBR
H 9, Y 3MU% IR H HET ST 27 fb TR SieTar
9Tl 1 Ha AFHAM HIS &, PIs w0 54 2 a
TE Tl HT ATSAT 8, oAfh Tl 81 IRER A
JATHR T &Y AT & G A BT | AT ST MEHY,
IThdaR TeHT, RRTHT T9Ta 3o Tt & 3ex &
3R S 3redt Are I ATl B, ¥ A9 § 1S,
IR 39D, Igd H 39 TR A g9 fAferdeq &1
AT T8I B Fhd © dl g9l el ol P
ARG SFa1 Ut 3§ Bls ORI SEH ST
qEHIacl] B FHal © forere 31T e o
TE BRI | % 3FT YR ¥ UgA Bl SHART
T BT ARy SR AR BING @ Bls
Sucter g A1fRT fh &9t S 30 ST AR,
35 3MSHI AR | T8 AR BT RIT GTell STHT & ShT
Il V&1 87 9 Ui & MR T8T 8RR 35-35
AT BT AR SIA & 3R BH S U AGHT Bl
T8 AR Ahd, TE I & TH B AR IHAN™ B
a1 & | H ST T 39 AR [T =Tedl g 3ik
# =red § % 59 1 I8 #3701 $9 SN 9 |
H ®e Areal g P PR 8 HATC™ Bl Bly
SHHR & & AT 37T §A 97 Hd, 89 3MID!
AT, S BHRY ATelsT A &, I8 B S9uTd &
IR, T8 BT AR et Fiot & IR #, S &5 31y
AEE IR, 98 AGE JMYH! Al BRI et |




47  Statement

B SR # 2T AR W, B B STHBRT
TE &, {50 I SIUIUTS! A1 T8 8, 7 A
A 7 B # ok et R A Meft TR 8,
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MR. CHAIRMAN: Hon. Member, I am
told that on the pressure of Members the other
day, the Government has decided to introduce
a Bill on salaries and allowances of Parliament
Members, in the Lok Sabha, and then it will
have to come to this House. This has to be
introduced there only by the Home Minister.

3} AT T STOTIE : TR, $HF I

We will forgo our salaries also, but we will
not yield on this ...... (Interruptions)....

MR. CHAIRMAN: That is what the
Leader of the House wrote to me.

SHRI L.K. ADVANI: I am sorry there is
some lack of communication. So far as I am
concerned, I have to introduce a Bill relating
to the emoluments of the President and the
Governors. So far as this Bill is concerned, it
is related to the Ministry of Parliamentary
Affairs. The other Bill is mine. All are coming
together. They are Money Bills, and, therefore,
they have to be introduced in the Lok Sabha.

MR. CHAIRMAN: Anyway, Members
don't want you to go.

I think we have five or ten more Members.

Each one will speak for one or two minutes

Next is Mr. Venkaiah Naidu.

SHRI M. VENKAL\H NAIDU
(Karnataka): Sir, I am unfortunate that way
because whenever it comes to me, either there
are obstructions or there is deduction of time.
...(.Interruptions) ...

MISS SAROJ KHAPARDE
(Maharashtra): Don't waste your time now
...(Interruptions)...

SHRI M. VENKAIAH NAIDU: Sir, this is
a very serious issue. If you go through today's
"DAINIK JAGRAN", it says:

M1 R 1 I8 9uY IS g H 990 bl ©
— i

You got the answer. What is happening in
Jammu and Kashmir, what is happening in
Himachal Pradesh, what is happening in other
parts of the country? You have got a direct
answers for the statements of the Pakistani
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Prime Minister and also from the statements
of the Pakistan Minister for External Affairs.
Sir, even the English Press has als6 reported
the same thing. Sir, I endorse the view that the
forces have to be strengthened and the army
battalion has to be put at Bhadarwah.
Modernisation of weapons that are given to
the forces also have to be stepped up. There
has also to be a greater coordination between
the Army, BSF and the local police. In
addition to that there c'.auld be a greater
coordination between Jammu and Kashmir,
Himachal Pradesh and other connected States.

Sir, everybody knows that it is a proxy war.
I was really pained when some Members were
saying that the Home Minister should resign
or some other Minister should resign. Reig=

PR W IR UleetH Aed B MY @ We can

think about that also. As a student of politics, I
have read and I know that 18,000 people were
killed in Jammu and Kashmir alone all these
years. What has happened during these four
months is also a concern for all of
us.Theentirecountry is agitated and feels
concerned. But, Sir, let us understand that this
is not a local law and order problem or a local
security problem. This is a cross-border
terrorism, aided, financed and abetted by a
neighbouring country. It is practically a proxy
war. That being the case, I appeal to the House
that we should all stand united. Let us have
politics on other issues. Yes, the Opposition
Members have every right to criticise us here
and even outside. I am not denying that. But, if
you go through the statements of the Pakistani
leaders, their Prime Minister, their Foreign
Minister, and if you go to the background of
what was happening during earlier regimes,
during Deve Gowda Ji's regime, during Gujral
Ji's regime, during Narasimha Rao Ji's regime,
and even during V.P. Singh Ji's regime, you
will find that we had a series of incidents. Not
one or two or three or four. More than one
hundred places of worship had been destroyed.

SHRI RAJUBHAI A. PARMAR
(Gujarat):  Are you justifying  that?
(Interruptions)

SHRI M. VENKAIAH NAIDU: Just listen
to me. (Interruptions)

SHRI MD. SALIM: What did you do when
the other Governments were there?
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(Interruptions) You tried to divide the Indian
population... (Interruptions)

SHRI M. VENKAIAH NAIDU: Because
of the pro-active policy of the present
Government, there is a baciclash.
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MR. CHAIRMAN: As long as a Member
does not yield, nobody else can speak.

SHRI M. VENKAIAH NAIDU: Sir,
nobody can defame the Home Minister. His
capacities and his calibre are known to the
entire country. They are known to Pakistan
also. That is why time and again there are
protests from Pakistan about his statements.
That is known to the people who are creating
this proxy war.

Sir, my suggestion is that all of us should
join together in evolving a policy where we
will be able to encounter effectively the proxy
war that has been unleashed by Pakistan and
by other countries who are enemical to us.
The point I want to make is that there is a
need for a collective approach not only on the
administrative side, but on the political side
also. As Ghulam Nabi Ji was saying, as a
youngester I also used to write that our
Government should attack those people before
they strike us and kill them to even the score.
But the point is the moment somebody is
killed, the question is asked who he is. What
is this thing. These things are also being
discussed.

We should put an end to this. Some people
have been killed, they have been identified
and they have been arrested as IS! agents.
There are people in this country who are
giving them bail and getting them out of
courts. This is an issue where we can forget
politics and come to a sort of broad consensus
and fight this sort of-proxy war which has
been unleashed on us. It isa part of the great
conspiracy. There is a pressure on the Valley.
They have moved out of the Valley. There are
pressures on Doda.They have moved
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out of Doda ... (Interruptions) ... I am not
disputing that. They have extended their
activities to other parts of the country because
of the pressure that is being applied there. As I
told you, it is an isolated incident. It is not a
local incident. It is a part of the wider
conspiracy. These forces were there earlier
also. We were not able to effectively counter
them. They cannot expect wonders to happen
overnight. If the the Congress Party has come
forward and gave some concrete suggestions
which they could not implement during their
regime which they want this Government to
implement... {Interruptions) 1 am not
politicising it.... {Interruptions)... 1 am not
politicising it. There is no question of
politicising it. No patriot can politicise this. I
only felt unhappy because some senior
Members from that side started talking in
terms of resignation of a Minister. If
resignation is a solution, then, there should
have been thousands of resignations earlier. ...
{Interruptions) ...

A STeTgEA SR = 3y MAFRER &9 S1sy
...(FIYH) AT BHAFRER B aRE F 919 PR
B & e SHP qAMTE | ...(ILT)

ol ool gl M oyt
S gy T I el e
(s lie” e e e Sl CJJ’ e

SHRI M. VENKAIAH NAIDU: There is no
need. I am not enthusiastic like you. I am very
quiet and calm. I am doing my job
(Interruptions) ... 1 am not saying it.

(Interruptions) ..., 3 gl I =T © |

MR. CHAIRMAN: Why are you reacting?
You continue with your speech.

SHRI M. VENKAIAH NAIDU: My
suggestion is let the Home Minister take all
the Opposition parties into confidence, take
their constructive suggestions, evolve an
action plan to tackle this issue because day by
day this issue is assuming an alarming
proportion. It is extending from one place to
another place. It is a cause of concern to all
political parties and also people all over the
country. Coupled with statements given by Mr
Gohar and also by Pakistani leaders there
seems to be a wider
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conspiracy. So, let us try to understand, let us
all stand united together and let us fight it
unitedly. This is my suggestion.

MR. CHAIRMAN: Mr. Jitendra Prasada.
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JTST WS DI ATIART BN P 3 39 FemRlt
P QARG 81 1T 9gd-9gd g=IaTE |

SHRI ARUN SHOURIE (Uttar Pradesh):
Sir, as Mr. Gaulam Nabi Azad and others have
pointed out, over the last fifteen years, this has
become almost a ritual exercise. I remember
from the early 80's when we ased to follow
terrorism in Punjab that killings would take
place, the same sort of anxiety would be
expressed in the House, assurances would be
asked for and regrets and great sorrow would
be expressed, and again, the people would wait
till  the next incident. Naturlly, that
Government did not want these things to
happen. I am sure that this Government also
does not want these things to happen. The
problem is really grave. Even when we see
what suggesstions are being given, apart from
the three specific suggestions that Dr. Karan
Singh and Shri Ghulam Nabi Azad have made,
what are Members asking for? Each time they
are asking for an assurance and
simultaneously. Thiey are saying that
assurances mean nothing. Similarly, each time
we are using the same words. For the last
fifteen years 1 have heard the same words:
"Coordination is lacking." What specific
coordination is lacking? We only go on
repeating the word without any specific
homework. This is a dereliction of duty on our
part also. Sir, of Members, irrespective of
whichever Government is in power.

I would like to make four suggestions. The
fact of the matter is that whenever any stem
steps are taken, even when there is an
announcement of the intention to take firm
steps, voices are raised, in this House itself,
that you are raising tension with Pakistan.
Exactly the same thing happened right in this
House, just yesterday. When the forces go in,
immediately, calumny against the forces is
spread and all sorts of fabricated stories are put
out. The Press Council, in its inquiry, had
found that those were complete fabrications to
defame our defence forces. But the stories had
been trumpeted in this House. Those
calumnies were given wind in this House
itself. So, first of all, I would suggest, let us be
clear. Even yesterday, there was criticism of
the Home Minister that what the Home
Minister had said outside, was at discord with
what the Prime Minister's words here were.
And what is it that the Home Minister had
said? "Yes, we will deal firmly with the
situation." Even that much expression of
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intention is scorned at. So, when you ask that
firm steps be taken, do you think that this
business discord will not be played up? So,
Sir, T have four specific suggestions to the
Home Minister and I hope he will consider
them. Firstly, we should all be clear about the
objective of Pakistan. Please don't delude
yourself by these accounts given in this House
itself of personal visits and sweet talk with the
leaders in Pakistan. During the one month that
I have been in this House, I have several times
heard these voices which confuse the nation.
Secondly, I urge the Home Minister to make
available to the Indians the kind of things that
are being said in Pakistan not just by one
Gohar Ayub but an the entire array of
organisations.There is a sheaf of literture that
can be obtained at any time from the extremist
organisation in Muridkc whose whole purpose
is to train terrorists for killings in Kashmir.
They celebrate this. They play the wails of
widows in Kashmir over the loudspeakers,
they broadcast accounts of our defence
personnel they have tortured to death. Why is
that being kept secret from the people of
India? I read it every day in the Pakistakni
newspapers. So, I urge the Government:
inform India and Indians of the clear intent,
not just of ISI and the Government of Pakistan
but of the entire gamut of organisations which
have been spawned in that country by a
particulr ideology.

Sir, I have a third suggestion and that is
contrary to what has been said by our
distinguished Member, Mr. JitendraPrasada.
He said, "Please tell us what you are going to
do.", but I would say, "Please don't disclose
the plans.” Mr. Ghulam Nabi Azad is
completely right when he says, "The specific
steps which are being planned or taken should
not be disclosed." Let your purpose become
evident as it is accompioshed." In the case of
Punjab, Mr. K. P. S. Gill did not announce the
plans or what he would do. When it was done,
everybody came to know that there had been a
plan behind it. The assurance the country
years for is not in terms of words but in terms
of results. Let us hope that we will see the
results.

Sir, I have one final suggestion. On the day
when you were presiding. Sir, and the Prime
Minister was in Colombo, there was such
immense solidarity in the House that you
voiced it yourself Today also, every Member,
while criticising the Home Minister for other
reasons.
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has expressed same solidarity in fighting this
menace. For that reason I earnestly request the
Home Minister to seize the wave at its crest,
and urge the House to pass a sense of the
House a Resolution in which the whole House
condemns the terriorists their activities and
their sponsors for the killings of our sisters
and brothers, and secondly, the Resolution
should urge Government to go to every
length, to take every step, to exterminate this
menace. The whole House will be with him.
We also hope that the Government will share
information with us in small groups, and we
also hope that the results will speak soon.

SHRI N. THALAVAI SUNDARAM
(Tamil Nadu): Mr. Vice Chaiman, Sir, I
strongly condemn the killing of innocent
persons in Chamba area. My learned friend,
Dr. Karan Singh, and the senior colleague,
Shri Ghulam Nabi Azad, have clearly
mentioned their opinion as to how to prevent
the terrorist activities in the area. First of all,
this area is a thick forest area. I request the
Home Minister to control the terrorist
activities in the area.

One of the hon. Members asked the Home
Minisstcr to resign because he was not able to
handle it properly. I put a specific question to
that Member. Mr. Advani, when he was not a
Home Minister, came to our State when a
certain incident took place. There was a bomb
blast in our State. Did the same Member ask
his own colleague to resigii when the bomb
blast took place in our State? We should not
bring politics in such cases. I put a specific
question to the same Member who has asked
the Home Minister to resign.

In this case no party is involved.
...{Interruptions)... ] want to have a reply from
the same Member. My point is how we are
going to control the terrorist activities in the
entire country. Today every Member in the
House is expressing anguish after knowing
that mote than 24 persons were killed and 8
persons were injured in the incident that took
place in Himachal Pradesh. Every Member
has asked to gear up the Intelligence
machinery in the State. I request the Home
Minister, before such things happen in the
other States, to have setup consisting of Police
people. Intelligence people and the Home
Ministers of the States.
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I request the hon. Home Minister tp find
out from these two State Governments, that is,
the Jammu and Kashmir and- the Himachal
Pradesh Governments, who know the goings
on in those States, whether there was any
failure of intelligence in those States. If there
was any failure of intelligence, I request that
Home Minister to take necessary steps to
revamp or to reorganise the intelligence in the
entire country. No paramilitary forces have
been sent to Chamba because Himachal
Pradesh is a small State. There is a lot of
commimication gap. I request the hon. Home
Minister to take necessary steps to provide
paramilitary forces to Himachal Pradesh and
other States. I also request the Home Minister
to take steps to prevent terrorist activities in
the entire country. Thank you.

#ft TE-Se-dF T (I R FEIR) ¢
Y TRRA |Ed, Blferdl ed o W 59
Tth EHAR THM RIATA ST & TEgAT STh T
PT 9ER TR T 8, 4 W 371 At e
9% geeiiad, 39 JaEar iR S ad &R I
JeH & RacTh STaaw YRISTITE el §, au
TREH, T AR B TR ¥ SR T FHR B
TSR Bl TG 4 | I8 s UP IAHATD 3 8
| ST BT T 98 &1 2, SATAT S &l
BT | 91E A BT §1 B, eg drga g &
BRI T B I AR o P GA T AT &
fEgeTi~l 1 A &, $9 A 9 $9 S8ea)
& A | e Wt STeg GeHRT IR ST HE
IR gHHa S 7T W $B R Th 96
g AR STl = et wHeiE § R, femma g )
| 89 Q1 §PAd DI 9 UR € | gAY ST
BT g % Folg 3 AT BT WeH HRAT STod) B

B IRIG ATeHT e A1 o IRTHd B g 81 a8
39 HHINTT Bl B gSTed TeT BRI 3R TAH
Ryareft TR & &nlf @ g8 =1fey fF s
urict B $AS Bl 39 g8 U Sl PR bl
IR DR Y & Ueb RN TR ool oMY a8
iR el 7l # qAfe 2, STt € Afd g9
O W g 91 SIS T8l 81 Al | I§i &
e =me 8 faredt Wt urdt & W 7, S g8t
U BIg B AMR] el 81 & SHBT G- BRA B
HIRTET AR | 3o el 5 I8 Pie H 3 &l
Tl &, AT B B TSl 81 FebdT, Siordl
BT TSI B FHAT | T DI DI GHRT BT g
SEEANERENGEGI




59  Statement
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SHRI RAMACHANDRA  KHUNTIA
(Orissa): Sk, I have a point to ask ..
(Interruptions)..
MR. CHAIRMAN: No ... (Interruptions)..
Mr. Salim.
SHRI MD. SALIM: Sir, I am thankful to
the hon. Home Minister ...(Interruptions)... 1
am not asking for any clarification
...(Interruptions)... am appreciating the hon.
Home Minister...(Interruptions)...!
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MR. CHAIRMAN: Do you want to adjourn
till 2.30 p.m.? (Interruptions). The House is
adjourned for lunch till 2.30 p.m.

The House then adjourned for lunch at
thirty-five minutes past one of the clock.

The House reassembled after lunch at thirty-
five minutes past two of the clock, the Deputy
Chairman in the Chair.

DISCUSSION ON FINAL REPORT OF
JAIN COMMISSION AND A.T.R.
THE DEPUTY CHAIRMAN: Now, we will
take up further discussion on the Jain
Cornmission Report.
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